NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 19.08.2019 (MONDAY)

COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical).
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) DLF Phase —IV Commercial Developers | Manisha Chaudhary
No. 180 of 2019 Ltd.
For Directions
2. Comp. App (AT) Gireesh Kumar Sanghi&Anr Dhruv Gupta AnirudhWadhw
392 of 2017 Vs. a(R-1to4)
Ravi Sanghi&Ors
With
3. Comp. App (AT) Gireesh Kumar Sanghi&Anr Dhruv Gupta Y.Suryanarayan

393 of 2017

Vs.
AGA Publications Ltd. & Ors

a

For Hearing (Part Heard)

4. Comp. App. (AT)
(Ins) No. 179 of
2019

State Bank of India & Anr.
Vs.
Visa Infrastructure Ltd.

PBA Srinivasan

V.V.V Shastri

5. Comp. App. (AT)
No. 343 of 2018

Universal Heat Exchangers Ltd.

Vs.
K. Ramakrishnan

K.S. Ravichandran,
S. Manjuladevi

Aditya Verma

For Hearing

6. Comp. App. (AT)
No. 101 of 2019

Venkatesh koravadi.
Vs.
Viney Kaushal & Ors.

Pramod Nair

Madhu N. Rao (R1-
R3)

George Pothan
(R4-R9)

Raghenth Basant
(R5-R8)

Copy to: -
1. Notice Board
2. Reception
3. Record File
4, Website: www.nclat.nic.in

By Order
-sd/-

Registrar
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